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AR GTer GRaM 1R A9 Hfeaor
Food Safety and Standards Authority of India

(TET FRETT 3R 7 G 200€ o dad MU dgTfie Hrfeeo)
(A Statutory Authority established under Food Safety & Standards Act, 2006) )

(TIOTSAT JARATHT UHT)

(Quality Assurance Division)

Th.S1.T. HaH, Bledt s, T8 Refl- 990003
FDA Bhawan, Kotla Road. New Delhi-110002

Dated, the 31st July, 2023
Order

Subject: - Sending of Referral samples to National Food Laboratories under Public-
Private -Partnership reg.

Below mentioned National Food Laboratories of FSSAI are in Public-Private-
Partnership (PPP) with three private laboratories as follows:

S. No. National Food Private partnership
(A) Laboratory (B) ©

1. [National Food[M/s Arbro Pharmaceuticals Pvt. Ltd. (M/s APPL)
[Laboratory, Ghaziabad

2. [National Food|M/s Vimta Labs Limited
Laboratory, JNPT,
Mumbai

3. [National FoodM/s National Commodity Management Services Limited
Laboratory, CPT,|(Formerly National Collateral Management Services
Chennai Limited),

2. It is to inform that, if a sample has been tested in any of the primary notified laboratories
mentioned under column (C) above, irrespective of their geographical location, the
appeal/referral sample shall not be sent to the National Food Laboratory operating under the
Public Private Partnership (PPP) mode with the same primary notified laboratory where the
primary sample was tested.
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Advisor (QA)
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9. T e GREM Igh
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3.7 wrfersa srfereTs, ThuauHUsTS
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3. T PRI ST 35 roht e, ThvETETaTE, 7 Rt
3 BRIBRY e (MRS, TheaTavars, 73 e,
8. FAReTes (ITTeT), ThuaTaTans, 1S faef
Y. 7% HHenfeht TfadRt ThuaTHyaTs, T3 fOaf-UhuauHualTs JeHTse IR Juae
R & faig

To (Through email):
1. All State Food Safety Commissioners
2. All Regional Directors, FSSAI
3. All Authorized Officers, FSSAI

Copy for information to (Through email):
1. PS to Chairperson, FSSAI, New Delhi
2. PS to CEO, FSSAI, New Delhi
3. ED (RCD), FSSAI, New Delhi
4. Director (Imports), FSSAI, New Delhi
5. CITO FSSAI, New Delhi-for upload on the FSSAI website
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